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For Rs. 3,000 they murdered the kisan
in the prison yesterday. (Interruptions)

SHRI KAMAL NATH: This is a
matter regarding privilege. This is
agitating the House. My appeal to you
ig to please give an expeditioug deci-
sion. This relates to a sensitive matter,

(Interruptions)

MR. SPEAKER: Please sit down.
Not allowed.
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MR. SPEAKER: This is not an
adjournment, Nothing jig allowed.

SHRI GEORGE FERNANDES
(Muzffarpur): The question is not of
an adjournment motion.
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oww wyiey: Now, Papers Laid
ofi the Table. Shri Narasimha Rao.
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PAPERS LAID .ON THE TABLE
NOTIFICATIONs UNDER PASSPORTs AcCT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS

-

AND HOUSING (SHRI BHISHMA
NARAIN SINGH): Oa behaif of my
colleague, I beg to lay on the Table
a copy of the Passports Rules, 1980
(Hindi and English versions) pub-
lished in Notification No. G.S.R.681(E)
in Gazette of India dated the 1ith
December, 1980 together with &
Corrigendum thereto  published in
Notification No, GSR 50(E) in Ga-
zette of India dated the 7th Febru-
ary, 1981, under sub-section (3) of
section 24 of the Passports Act, 1967.
(Placed in Library. See No, LT—
1998/81.]
(Interruptions)

MR, SPEAKER: Why don't you
control your Members? Shri Patil.

NOTIFICATIONS UNDER Dock WORKERS
(RECULATION OF EMPLOYMENT) AcCT
AND MERCHANT SHIPPING ACT

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEE-
RENDRA PATIL): I beg to lay on
the Table:

(1) A copy of the Bombay Dock
Workers (Regulation of Employ-
ment) Amendment Scheme, 1881
(Hindi and English versions) pub-
lished in Notification No. 8.0. 384
in Gazette of India dateq the 31st
January, 1981, under section 8A of
the Dock Workers (Regulation of
Employment) Act, 1948, [Placed in
Library. See No. LT—1899/81]

(2) A copy of the Shipping De-
velopment Fund (Loans and Other
Financial Assistance) Rules, 1981
Hindi and English version) pub-
lished in Notification No. GSR
44(E) in Gazette of India dated the
3rd February, 1981, under sub-sec-
tion (3) of section 458 of the
Merchant Shipping Act, 1958.
[Placed in Library, See No. LT-—
2000/81.]

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND-
TRANSPORT (SHRI BUTA SINGH):
I beg to lay on the Table a copy of
the National Highways (Feeg for use



